
Before the Appellate Tribunal for Electricity 
(Appellate Jurisdiction) 

 

Appeal No. 86 of 06, 87 of 06, 227 of 06, 14 of 09 and 81of 09  
 

  Dated:  8th September, 2010 
 
 Present   : Hon’ble Mr. Justice M. Karpaga Vinayagam, Chairperson 

  Hon’ble Mr. Rakesh Nath, Technical Member 
  Hon’ble  Mr. Justice  P.S. Datta,  Judicial Member 

 
Appeal No. 86 of 06 

GRIDCO of Orissa Ltd.      …. Appellant (s) 
 Versus 
N.T.P.C.                … Respondent (s) 
 
Counsel for the Appellant (s) : Mr. R.K. Mehta, MR. Antaryami Upadhyay,          

  Mr. S. Lakhi Singh  
Counsel for the Respondent(s) : Mr. M.G. Ramachandran,  
       Ms. Sneha Venkataramani 
       Ms. Ranjitha Ramachandaran 

 
Appeal No. 87 of 06 

N.T.P.C.                … Respondent (s) 
Versus  

GRIDCO of Orissa Ltd.      …. Appellant (s) 
 
Counsel for the Appellant (s) : Mr. M.G. Ramachandran,  
   Ms. Sneha Venkataramani 
       Ms. Ranjitha Ramachandaran 
Counsel for the Respondent(s) : Mr. R.K. Mehta, Mr. Antaryami Upadhyay,          
     Mr. S. Lakhi Singh  

 
Appeal No. 227 of 06 

GRIDCO of Orissa Ltd.      …. Appellant (s) 
 Versus 
N.T.P.C.                … Respondent (s) 
 
Counsel for the Appellant (s) : Mr. R.K. Mehta, MR. Antaryami Upadhyay,      

  Mr. S. Lakhi Singh  
Counsel for the Respondent(s) : Mr. M.G. Ramachandran,  
       Ms. Sneha Venkataramani 
       Ms. Ranjitha Ramachandaran 

 
Appeal No. 14 of 09 

N.T.P.C.                … Respondent (s) 
Versus  

GRIDCO of Orissa Ltd.      …. Appellant (s) 
 
 
Counsel for the Appellant (s) : Mr. M.G. Ramachandran,  
   Ms. Sneha Venkataramani 



        Ms. Ranjitha Ramachandaran 
Counsel for the Respondent(s) : Mr. R.K. Mehta, Mr. Antaryami Upadhyay,          

             Mr. S. Lakhi Singh 
 

Appeal No. 81 of 0 
GRIDCO of Orissa Ltd.      …. Appellant (s) 
 Versus 
C.E.R.C. & Anr.             … Respondent (s) 
 
Counsel for the Appellant (s) : Mr. R.B. Sharma  
Counsel for the Respondent(s) : Mr. M.G. Ramachandran,  
       Ms. Sneha Venkataramani 

 
ORDER 

  

 Heard the learned counsel for the parties. 

 Mr. R.K. Mehta, the learned counsel for the Appellant in Appeal Nos. 

86/06 and 227/06 has completed his arguments.  

  Mr. M.G. Ramachandran, the learned counsel for the Respondents 

has argued for some time.  

 Post the matter for further hearing on 22nd September, 2010.   

  

 

(Justice P.S. Datta)           (Rakesh Nath)        (Justice M. Karpaga Vinayagam)                           
 Judicial Member               Technical Member                    Chairperson 
 

za/ksm 
  
  
  
 
 


